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Indian Immigrants for Canada 

1234. SHRI SAMAR GUHA : 
SHRI K. LAKKAPPA : 
SHRJ SURENDRANATH 

DWIVEDY: 
SHRI J. AHMED: 
SHRI D1NKAR DESAI: 

Will the Minhter of EXTERNAL 
AFFAIRS be pleased to state: 

(a) Whether it is a fact that the Prime 
Minister of Clnada has stated that 
Canadian Government are ready to accept 
Indian immigrants: 

(b) if so, whether Government have 
receive.! any plane from the C:lOadian 
Government in this regard; and 

(c) if so, the details thereof? 

THE MINISTER OF EXTERNAL 
AFFAIRS (SHRI DINESH SINGH) : 
(a) We have no inform:Ltion about any 
statements made by the C:madian Prime 
Minister on the subject. 

(b) and (c). Do not arise. 

Chinese Help to Nagas 

1235. SHRI SAMAR GUHA : 
SHRI K. LAKKAPPA : 
SHRI SURENDRANATH 

DWIVEDY : 
SHRI J. AHMED: 
SHRI D1NKAR DESAI: 

Will the Minister of EXTERNAL 
AFFAIRS be pleJsed to slate: 

(a) whether Government have taken 
nole of the organisation of Federal 
Government of Nagaland and their 
seeking help from the Communist 
China; 

(b) if so, the steps taken to stop the 
activities of the Naps undor the banner 
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of Federal. Government of Nagaland ; 
and 

(c) if not, whether, Government have 
recognised this organisation? 

THE MINISTER OF EXTERNAL 
AFFAIRS (SHRI DlNESH SINGH) : 
(a) to (c). Government have in-
formation that the Underground Nagas 
have been receiving arms and training 
from China. There can be no question 
of the Government recognising any 
Underground Organisation indulging 
in unlawrul activities. Various measures 
have been taken hy the State Govern-
ment and the Security Forces to main-
tain law and order in Nagalanc!. The-e 
include strengthening (If administrative 
eentle", increa~ing vigilance along the 
international horder and augmenting the 
armed police at the disposal of the State 
G o\"ernment. 

Kutch Award 

1236. SHRI SAMAR GUHA : 
SHRI P. VISAWAMRHARAN: 
SHRI K. LAKKAPPA : 
SHRISURENDRANATH 

DWIVEDY: 
SHRI J. AHMED: 
SHRI RAM SWARUP 

VIDYARATHI: 
SHRI NARAIN SWARUP 

SHARMA: 
KUMARI KAMLA KUMARI : 
SHRI OM PRAKASH TYAGI : 

Will the Minister of EXTERNAL 
AFFAIRS be pleased to state: 

(a) whether it is a fact that the im-
plementation of the Kutch Award had 
been kept, pending the decision of the 
Supreme Court ; and 

(b) if so, whether in view of the deci-
sion of the Supreme Court, Government 
propose to implement the Award in full 
or part? 

fHE MINISTER OF EXTERNAL 
AFFAIRS (SHRI DlNESH SINGH) : 
(al No, Sir. 

(b) The Kutch Tribunal', Award 
will be imp\cmenteJ in full. 

Use of Hindi on Invitation Card 
issued by I. B. Ministry 

1237. SHRI SEZHIYAN: Will the 
Minister of INFORMATION AND 
BROADCASTING be plea,ed to state: 

(a) whether GClVernment have issued 
recently any instructions on the use of 
Hindi in the invitation cards issued by 
his Ministry; and 

(b) whether any provision has been 
made for the use of other Indian (anllu-
ages also '"/ 

THE MINISTER OF STATE IN 
THE MINISTRY OF INFORMATION 
AND BROADCASTING AND IN THE 
DEPARTMENT OF COMMUNICA-
TIONS (SHRI I. K. GUJRAL): 
(a) Instructions for the me of HindJ 
as well as English on invitation cards 
were issued by Ministry of Home Affairs 
in May 1960. The,e instructions we,e 
reiterated by this Ministry recently when 
8 few cn~e~ of non .. compliance with 
these instructions came to its notice. 

(h) No, Sir. 

Conf"rence of Asian Nations to consider 
Chlne.e Nuclear Menace 

1238. SHRI SAMAR aUHA: Will 
the Minister of EXTERNAL AFFAIRS 
he ple"ed to state: 

(a) whether the Chinese move to 
rapidly develop NuclelT and Thermo 
NUcle" weapons and their delivery sy-
stem. including short and long ranse 
mio;siles. has become a sreat threat to 
the non-nuclear defence of the different 
States of Asia; 

(b) if so, whether this call. for a 
collective defence measure. and collective 
awareness by Asian Nations about the 
danger of nuclear adventure by China; 

(c) whether India will take initiative 
to convene a confe'ence of the Asian 
Nations to consider the menace of nuc-
lear weapons of China; and 

(d) if so. when such conference will 
be convened and if not by what other 
meaal India propo<e to create awarennl 
amon, the Alian countriet abollt rho 
NueIeJT Threlt PD,eJ by China 1 




